.1 TEM NO. 64 REG STRAR COURT NO 1 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).412/2007

KASHI NATH MONDAL Petitioner(s)

VERSUS

STATE OF WEST BENGAL Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 09/04/2007 This Petition was called on for hearing today.

For Petitioner(s)

M. Ansar Ahnad Chaudhary, Adv.

For Respondent (s)

M. Tara Chandra Sharma, Adv.

Ms. Neel am Sharnmm, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Service is conpl ete.

The | ear ned counsel , M. Tar a Chandr a Shar ma

has filed



of

Appearance for the sol e respondent.

Awai t original records.

Li st again on 25.4.2007.

(B. Sudheendra Kumar)

Regi strar

rd



